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NAME oF THE COMPANY Sh' Dinesh Kumar Gupta
Vs.

M/s. Shri S' S' Shyam Steel Pvt' Ltd' & Ors

SECTION OF THE COMPANIES ACT: 397/398

CORAM:

Rejoinder in terms of the
of the arguing counsel, Mr. Sunil
the ground that he is not well.

List on 26.10.2016.

16.9.2016
(P.K. SUD)

PRESENT: CHIEF JUSTICE M. M' KUMAR
Hon'ble President

Order

order passed on 16-9-2016 has been filed. On behalf
Narula, a request for adjournment has been made on

nn{l"^"/ "--'
(cHrEF JIJSTTCE M.M. KUMAR)
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